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This is a matter under I&BP Code, 2016 transferred from the

Hon'ble High Court.

From the side of the Petitioner, the Learned Representative has

made a statement that, as per the instructions from the

Petitioner, as stated in the Order Sheet the Petition be allowed

to be withdrawn with liberty to file fresh Petition

In view of the statement made by the Learned Representative

this Petition be allowed to be withdrawn.

Hence the matter stands disposed of accordingly. Consigned to

Records.

Date: 03rd July, 2017.
r.K. SHRAWAT
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